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and jewellery ltems as distinct from their
private jewellary; and

- (c) thedetails of such items of Regional
and State gems and jewellery declared by
the former rulers?

_THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) Govemment do notconsider it
proper that either the value or the details of
property recognised as private property of
the Rules should be a matter for public
disclosure. :

(b) and (c). The Govemment of India in
the White Paper published in 1950, had
stated interalia, that in a large number of
cases, ancestral jewellery has beentreated
as heirloom to be preserved for the Ruling
family. In the case of the states having
valuable regalia, such articles are to remain

in the custody of the Ruler for use on-

ceremonial occassiona and they will be
subject to periodical inspection by the
Governments concemed.

[ Translation)
Ashram Schools for SC/ST

2964. SHRI RAM NARAIN BERWA:

Will the Miinister of WELFARE be pleasedto

state:
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(a) the State-wise number of Ashram
Schools’ opened during the last three years
for the students belonging to Scheduled

* Castes and Scheduled Tribes;

(b) whether Govemment propose to
open ‘Ashram School' in every Tehsil
headquarter under the Scheme; and

(c) if so, the details thereot?

THE MINISTER OF WELFARE (SHRI
SITARAMKESRLI): (a) A Centrally Sponsored
Scheme for Establishment of Ashram
Schools for Scheduled Iribes In Tribal sub-
Plan areas is under implementation since
1990-91. Rupees two crores were released
to State Governments of Andhra Pradesh,
Gujarat, Kamataka, Kerala, Orissa, Sikkim,
Tamil Nadu, Tripura and Uttar Pradesh for
opening of 50 Ashram Schools during 1990-
91. A'statement showing State-wise details
isenclosed. In 1991-92, Rs. 68.38 lakhs has
been released so farto the States of Kerala,
Orissa and Tripura as Central share for
opening of Ashram Schools for students
belonging to Scheduled lribes.

(b) and (c). The Centrally Sponsored
scheme for opening of Ashram Schools in
Tribal sub-Plan areas includes Tehsil

headquarters as well.
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